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IN THE HON’BLE NATIONAL-GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.200 OF 2014

IN THE MATTER OF: _

MC.Menta . Applicant
Versus

Union of India &Ors .... Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
DISTRICT GANGA PROTECTION COMMITTEE, CHAMOLI,
UTTARAKHAND THROUGH DISTRICT MAGISTRATE, CHAMOLI,
UTTARAKHAND IN COMPLIANCE OF ORDER DATED 24.11.2023
PASSED BY THIS HONBLE TRIBUNAL IN THE
ABOVEMENTIONED MATTER :
P APER - BOOK
INDEX
Srl  Particulars Pages-
1. Status Report by way of Affidavit on behalf of District 1-15
Ganga Protection Committee, Chamoli, Uttarakhand
through District Magistrate, Chamoli, Uttarakhand in
compliance of orders dated 24.11.2023 passed by this
Hon’ble Tribunal in the abovementioned matter

2. ANNEXURE-1: A copy of the Compliance Report 16-55
alongwith its Annexures

Document with Annexures 1

S. Annexures Description Page

I | Annexure 1(i) |Copy of letter No. 1935/Pi-1/15 dated | 16-18
30.12.2023 of Project Manager,
Construction & Maintenance Unit
(Ganga) Uttarakhand Peyjal Nigam,
Gopeswar.

| Annexure 1(ii) | Analysis report of STPs for the month | 19-25°
of January, 2023.

| Annexure 1(iii) | Copy of letter no. 1081/Namami Gange | 26-27
12023-24 dated 06 February, 2024 of | -
Tourism Department, Chamoli.

IV | Annexure 1(iv) | Copy of letter ‘No. UKPCB/HO/Saa- | 28-29 |
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07(Vol-lll)/2023 dated 23.12.2023 of
Member Secretary, Uttarakhand
Pollution Control Board along with the
Report of Water quality of rivers in
district Chamoli |
V| Annexure 1(v) | Copy of letter No. 473/Namami Gange | 30-35 |
NGT/2023-24 of 02 January, 2024
along with report related to the Solid
Waste Management. |
VI | Annexure 1(vi) | Copy of letter No. UKPCB/ROD/NGT- | 36-37
03/2023-24/4104-1571 Dated | -
14/12/2023 of Regional Office UKPCB
along report related to C&D waste and
Bio-Medical Waste
Vi1 Annexure 1(vii) | Copy of letter No. UKPCB/ROD/NGT- | 38-41
03/2023-24/4184-1624 Dated
20/12/2023 of Regional Office UKPCB
and letter no. 643 Court case/
G.U.K/2023-24 dated 24/12/2023 of
District Industry Center, Chamoli along
report related t{o Industrial Effluent
Discharge ‘
VIIl'| Annexure 1(viii) | Copy of letter No. 52/ SiKh.Ch./| 42 |
NGT/Chamoli Dated 04/01/2024 of ?
Irrigation Division, Chamoli. '

IX | Annexure 1(ix) | Copy of letter dated 07.02.2024 of | 43-55
District Administration Chamoli.

Filed-by:
Noce + New Lelb | ASGQ) CRUt,,

Advocate

Supreme Court of India
o&atu{: 02.02. 2024 C%‘I/Beg. No. D/119/98
[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /
Respondent
A-25, Second Floor,
Detence Colony, New Delhi-110024

- Mobile No. 9811101934
Email- officeofkaushalgautam@agmail.com -
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELH]I
ORIGINAL APPLICATION NO.200 OF 2014
IN THE MATTER OF:
M.C. Mehta .........Applicant

Versus
Union of India &Ors.. .. Respondent

STATUS REPORT BY WAY OF AFFIDAVIT ON BEHALF OF
». DISTRICT _GANGA PROTECTION COMMITTEE, CHAMOLI,
%+ UTTARAKHAND THROUGH DISTRICT MAGISTRATE, CHAMOLI
UTTARAKHAND IN COMPLIANCE OF ORDER DATED 24.11.2023

;" PASSED BY THIS HONBLE TRIBUNAL IN  THE

B { ABOVEMENTIONED MATTER

i:f ¢ Ares ~ LouesSEal : ]

i r';.ltR No 2611120037 £ [, Himanshu Khuraria S/o Shri Shyam khurana aged about
i:lé'\ /’ ;'? - . o
I Ak ) 31years, presently posted as District Magistrate, Chamoli, District
'b'.'f..:‘ : R i . !p.‘

@‘L‘im Ly !RL cjf“ Chamoli, Uttarakhand, do hereby solemnly affirm on oath and state as

et
' under:

1. That in my abovementioned official capacity, | am acquainted with the
facts and circumstances of the present matter, and | am fully
competent to file present Status Report by way of Affidavit on behalf of
District Ganga Protection Committee, Chamoli, Uttarakhand through

District Magistrate, Chamoli, Uttarakhand.

2. That the abovementioned matter was listed on 24.11.2023 before this

Hon'ble Tribunal and after hearing, this Hon'ble Tribunal was pleased

o pass a detailed order, the relevant portion of-'mﬂé_'%'é'we"ié* oted
’Jﬁ“’ﬁ‘ i -‘-E R %‘{
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note of the fact that the main stream of river Ganga in Uttarakhand
flows from 7 district and its tributaries from 6 Districts thus, there are
total 13 districts abating river Ganga or its tributaries. The Tribunal had
also taken note of the written submission of the Counsel for the
Applicant dividing the entire stretch of River Ganga in State of
Uttarakhand in three parts and accordingly had reproduced the issues
pointed out by counsel for the applicant for each of the stretch and
directed the District Collector, the Ex-Offico Chairman of District
Ganga Protection Committee to submit a report and such reports were
called from each of the 13 Districts in pursuance to the direction of the
Tribunal. The reports have been submitted for district of Nainital,
Champawat, Udhamsingh Nagar, Pithoragarh, Tehri, Devpriyag,
Chamoli, Haridwar, Pauri Garhwal and Bageshwar and we have gone
through those reports. We find that the basic information for proper
consideration of the issue have not been disclosed by any of the
District. For each of the District with respect to each cityffown of the
District apart from the other information, following information is
required to be disclosed

XXXXXXXXXX

3. On the perusal of the reports filed by the District Magistrates of
different Districts of Uttarakhand, we find that the above relevant
information is missing. Such information is also required by the
concerned District Magistrate of other Districts of the State from where

river Ganga or its tributaries are flowing. Therefore, we direct that this

order be circulated to the Chief Secretaries of all tlze, ééméemed States
P ~'""""“"'"\-\_-.4"
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i.e. Uttarakhand, Uttar Pradesh, Jharkhand, Bihar and West Bengal so
that the report filed by the concerned District Magistrates include the
above information.

4. Let the fresh report be submitted by the concerned District
Magistrates of State of Uttarakhand within eight weeks.

5. List this matter on 9th February, 2024

- That in compliance of the abovementioned directions passed by this

Hon'ble Tribunal, the following steps were taken by the District Ganga
Protection Committee, Chamoli, as far as District Chamoli is

concerned:-
l. Sewage:

a). Per day generation of sewage in each city/town within the
District.

Sl. No. ] Name of Town Per Day Sewage Generation 4
1T | Badrinath 2.4 MLD
| (during yatra season)
2 Joshimath 1.18 MLD
3 | Chamol- | 147MiD :
Gopeshwar J
4 |  Nandprayag 0.11 MLD |
5 | Karanprayag 0.82 MLD R
b). Quantity of sewage treated per day, city/town wise.
'SI.No. | Name of Town | Per Day Sewage Treatment ]
1 | Badrinath ~ 0.255MLD =
(during yatra season)
Joshimath 2148 MLD
Chamoli- Gopeshwar | 208MLD
| Nandprayag | o1iMwd
_ 5 | Kaawprayag | oi7MD
In each towns the individuals households have their_;ovzrg septic tank
remaining waste goes into septic tank. i Y L L8
\0/ Ay
R v ,
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c). The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal in each
city/town.

Under the Namami Gange Programme, the work of tapping of 28
polluted drains and the construction of 17 Sewage Treatment
Plants (STPs) (16 constructed under Namami Gange and 01
constructed under NGRBA schemes) were successfully completed
in the Chamoli district. The capacities and disposal of these STPs

are detailed below:-

' SI. | Name of Name of STPs | Capacity UtilizationW
No. Town ok in MLD | Capacity
1 | Badrinath | Suspension Bridge |  1.00 020 - |
| Bamni Gaon 0.26 0.05 |
Near Temple 0.01 | 0005 |
, Joshimath Marwari 2.70 1.938 ﬁ
Pokhari 1.08 0.21
3 Chamoli- Chamoli near
Gopeshwar Mahindra 0.76 0.30
showroom
Near old
Suspension 0.05 0.03
Bridge, Chamoli
Vivekanand Colony
. (LeesaBend) | 18 " |
Gopeshwar Near \
Pandit Deen Dayal 132 0.30 |
park |
Near Pokhari Band 1.25 1.25
4 | Nandprayag Sangam Road 0.05 Q_Oﬂj
Forest Office 0.10 0.10
S | Karanprayag Police Chowki 0.05 0.05
Purana Pull 0.10 0.05
Ward number 1 &3 x3| 010 | 002
Subhash Naga Nagar 0.05 0.04 |
J Naya Pull 0. 05» e 0, 01 1

Q:"
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nalas which were directly flowing on river. In view of this after
treatment of sewage, the less quantity of sludge has been received
at STPs, which is utilized as fertilizer for gardening of STPs plants
and after treated effluent released into river. Total 28 polluted drains

have been tapped.

The details related to the above are collectively being filed as
ANNEXURE 1 (i)

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform.

In district Chamoli the detail of treated discharge of STPs is given

below :-
SI Name of Name of Capacity cT:.e:;e}f Fecal
Town STPs inMLD | “3PacRy | & eorm
o | in MLD |
Ty R Suspension | At t
‘ | present,
| Bridge | 00 02 ldue  to
[ ; BamniGaon = 026 | 0.05 closure  of
1 | Badrinath Chardham
Yatra,
J Near Temple 0.01 0.005 | STPs is not |
| \ | being 4
[ R | Ke) erated rated. |
| _ Marwari 2.70 1 938 79
2 Joshlmath : —
= TEE Pokhari - 1.08 —l B21 ;____gdf_ﬁ_]
Chamoli near
J Mahindra ’ 0.76 ‘ 0.3 79
showroom | el
) Nearold | ‘L
Chamoli. | Suspension 0.05
3 Gopeshwar Bridge, |
P Chamoli | -
Vivekanand ‘_?
Colony 1.19
(Leesa Bend) ‘

S Mm 2
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6
B h Near Pandit T ‘ .
Deen Dayal | , '
park | | |
Near Pokhari | 195 Py J > |
Band
Sangam
4 | Nandprayag Road | 0.05 0.011 110
o Forest Office | 0.10 0.10 64
Police Chowki | 0.05 | 0.05 94
Purana Pull 0.10 0.05 70
Ward number
5 | Karanprayag 183 0.10 0.02 110
Subhash 0.05 0.04 94
__Nagar |
L[ NayaPul | 005 | 001 20

Analysis report of STPs for the month of January, 2023 is attached as
Annexure- ANNEXURE 1(ii)

e) Time bound plan to meet the gap, if any, in any, in generation
and treatment of sewage.

Fecal Sludge Treatment Plant to be proposed in Gauchar Town
under Swach Bharat Mission 2.0. At present time in Gauchar town
there are septic tanks for waste management of individuals
households. The DPR for “Fecal sludge and septage treatment
Facility at Gauchar town” has submitted to state government for
financial sanctioned under Swach Bharat Mission 2.0.

f) Details of Hotels, Dharamshala and Ashram operating without
proper consent and discharging untreated effluent and the
action taken against them.

In Chamoli district, there are a total 315 Hotel/Motel/Resort/Tourist
rest houses and 6 Dharamshalas/Ashrams registered by the
Tourism Department. According to the Uttarakhand Pollution Control
Board, 53 hotels have valid CCA. None of the hotels, dharamshalas
and ashrams are discharging untreated effl_fjeu'r'ﬁ‘fé.;iﬁiéo_'&tl;@”ﬁi{?r, No
case of violation reported ANNEXURE 1(.i.‘ipi,)"'@,ci“ NEXUR{E_@)I‘-;_

1 4

Sy
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g) Water quality in river and its tributaries in abutting districts
/towns in terms of fecal coliform (MPN/100ml)

The Water qualities of river in district Chamoli as Uttarakhand

Pollution Control Board in month of November, 2023 are follows:-

SN

Name of
monitoring point

pH

BOD | COD

|

Fecal
Coliform

Designated
Best Use
(DBU)
Water
Quality
Class

River Alaknand B/C
River Dhauli Ganga
at Vishnuprayag

7.44

1.0

4.0

<1.8

A

River Dhauli Ganga
B/C River
Alaknanda at
Vishnuprayag

7.70

1.0

4.0

<1.8

River Alaknanda
A/C  River Dhauli
Ganga at
Vishnuprayag

7.56

4.0

River Alaknanda
B/C River
Nandakani at
Nandprayag

777

4.0

River Nandakani
B/C River
Alaknanda at
Nandprayag

8.05

4.0

21

River Alaknanda
A/C River
Nandakani at

Nandprayag

River Alaknanda
B/C River Pindar at
Karanprayag

7.92

7.85

4.0

4.0

4.0

<1.8

River Pindar B/C
River Alaknanda at

Karanprayag

8.12

4.0

River Alaknanda
A/C River Pindar at

Karnprayag

8.02
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The Report of Water quality of rivers in district Chamoli is annexed
as ANNEXURE 1(iv)

II. Municipal Solid Waste disposal:

|

B a) b) c)
Name of i : day Qu.::mtlty of Gap in
Sl.No. generation of solid waste
Town y treatment of
Solid Waste treated per A
: » solid waste
i (in ton) day (in ton) | B
1 Chamoli-
Gopeshwar 5 8
2 Joshimath 32 3.2
3 Karanprayag o1 2.1 _
4 Gauchar 3.9 39 Entire tthj waste
5 Pipalkoti 0.8 0.8 e
Pokhar ———— day is treated,
_6 bl 2 2 hence, there is
T Nandprayag 0.5 0.5 no gap
8 Tharali 0.7 0.7
9 Gairsain 1.2 1.2
10 Badrinath 0.7 0.7 |
20.1 20.1 ]
d). Nos. of || SI. [ Name of Legacy Time bound plan to
Legacy No. | Town waste treat legacy waste
waste site : ﬂ
'and  Time ' Chamoli- 1960 Ton | Legacy waste
bound plan Gopeshwar disposed
to treat e
6
ke 1366 Ton |[The legacy waste
waste 2 Joshimath disposed within 06
months.
T 2789 The legacy waste
3 Karanprayag Ton disposed within 03
months.
4 Gauchar
L |
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9
- Waste -
No Legacy -
S Pipalkoti
Waste
No Legac -
6 Pokhari SRCY
Waste
. i No Legacy -
andpraya
ke Waste
No Legac -
8 Tharali =as
Waste
No Legac -
9 Gairsain AecH
Waste
No Legac -
10 | Badrinath A
Waste
e) The The manner of utilization of the
manner of | SI. | Name of treated waste as well as rejects
utilization of || No- | Town arising out of remediation of legacy
waste
the treated Chamoli- Each local body in the Chamoli district
woste  asil | e
well oy P has established a Material Facility
rejects 2 | Joshimath Centre (MRF Centre) for the disposal of
a;lsmg out 3 | Karanprayag | Waste. In  these centres, the
(o]
remediation | | 4 Galichar segregation of waste is carried out, and
of  legacy 5 Pipalkoti non-biodegradable waste is compacted
waste 8 |Poira and sold to recyclers. Additionally,
compost is prepared from organic
7 Nandprayag o
waste and used in city forests, parks,
8 Tharali ; . :
= i and other locations. Inactive waste is
9 Gairsain
sold to recyclers with large composting
facilities. Revenue generated from
10 | Badrinath waste sold to recyclers is annexed as

-

ANNEXURE- 1(y)=~ " 3.
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10

f) Current |SI. | Name of = Current status of dumping of solid | |
status of | | No. | Town waste with reference to location.
dumping of MRF center Capacity | Installed
location capacity
Pool Par Bhedi 10 2
Chamoli
Near Honda 05 3
Show Room in
Chamoli
Ward no. 04 15 10
2 Joshimath Singdhar  Near
Forest Barrier |
Near 04 3.5
punchpuliya
Near shail tok 05 03
bhangre gadra | | e
MRF Centre of - -
Nagar Panchayat
Pipalkoti has
been collapse
due to land
subsidence  on
August 13, 2023
disaster. the dry
waste is not
5 Pipalkoti being compacted
and the legacy of
wet waste is not |
being prepared.
Process of
selection of land
for the trenching
ground(MRF
Centre) in under !
process.
é Pokhari - Near Godi Bend 1.5 1.5

Nadprayag 1.5 0.5
7 Nandprayag | Sonla Road
| | Near Hillery Park | |
& e Ward no. 1| 15 | 07 |
seemisain village

solid waste
with
reference to : Chamoli-
location. Gopeshwar

3 Karanprayag

4 Gauchar

9 Gairsain Changta Village 03 1.2

[
|
10 | Badinath Near Kanchan 05 0.5
__,f,_] ganga | g

ot
@/ a‘t‘l o‘\R% *‘519
1o\ /=)
W2 ey
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lll. Construction and Demolition waste:

11

a)

Total per day generation of C & D
Waste within the District.

no |

initiated.

Not

collection

estimated as

However, the quantity is
assumed to be minimal.

D)

The detail of plant established for
the treatment of C & D Waste
including the existing capacity

and capacity utilization.

No Plant established for
the of C&D
Waste in District Chamoli

treatment

|

The details related to the above are collectively being filed as
ANNEXURE 1(vi)

IV. Industrial Effluent discharge

f

" a) [Number of industrial unit| There are total of 30
!discharging their  effluent | industries  in district‘|
treated/untreated in river | encompassing furniture,
Ganga and its tributaries and fabrication, and bag
details of defaulting industrial manufacturing units.‘

| iiunits,. There are no industrial |

’ | effluents discharging |

L | units. |

b) "Total daily generation of such | There s no industriaq
|industrial waste within the | effluent {
; District. |

c) lThe manner of treatment of the There is no industriaﬂ
| industrial waste so generated effluent.

d) | The discharge effluent analysis
J_—"-———______v——
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12

|from the CETP and ETP|ETP plant established. |
treating the industrial waste

from each outlet.

e) ' The per day generation of | Industrial solid waste

industrial solid waste and (Hazardous) 2.959
manner of its treatment and | MT/Annum disposed
disposal in the District. through Treatment,

Storage, and Disposal
Facility

(TSDF)/Authorized
recyclers. =

The report related to the above are being filed as ANNEXURE 1(vii)

V. Requlation of Flood Plain Zone:

In Chamoli District, the Flood Plain Zone was done by notification
928/ii(2)2021-06(16/2020) dated July 8, 2021, along the right bank
of the Alaknanda river from Mana to Toli Ranau, measured distance
of 135 kilometers and the left bank from Mana to Kameda,
measured distance of of 134 kilometers. There are no
encroachments in Flood Plain zones/prohibited areas. ANNEXURE
1(viii)

VI. Bio medical Waste:

—

a) |The per . day total | Total Health-care facilities (HCF)j
generation of bio medical | 192 and total bio medical waste
waste in the District.

b) |The manner of its
L
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13

treatment and disposal. Treatment Facility (CBWTF) —|
29.98 kg/day

Deep Burial — 119.4 kg/day

The location of Common Bio-
Medical Waste Treatment Facility
- M/s MPCC Mandwar Roorkee
Uttarakhand, Plant Capacity is

200 kg per hours.

The report related to the above already exists as ANNEXURE 1(v)

VIl. Mining:

a) |Number of cases|In the district Chamoli, Total 41

registered within a year | cases registered against illegal
against illegal mining in | mining (Mining, Transportation and
the bed or flood plains storage) in financial year 2023-24
of river Ganga and its | and imposed penalty Rs.
43,28,039.00 (Rs. Forty Three Lac
of enforcement of Twenty eight thousand thirty nine

tributaries and details

mining policy of State | only). Out of 41 cases 01 case is
1 and “Enforcement & | registered to offences of River Bed
Monitoring  Guidelines Mining (RBM). As per the policy of
for  Sand Mining” | the State Government a District level
(EMGSM-2020) and | Anti lllegal Mining Force has been
Sustainable Sand | formed. This task force has

Mining Management‘ personals from police, revenue,

Guidelines 2016.  forest, mines  and transportJ
B~ ) "?-:\"‘*
i

} departments thedf,;fm\‘f u|OE| QL4
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' meetings have been convened of
District level Anti lllegal Mining Force
and carries out joint operations
against illegal mining. ANNEXURE
! 1(ix)

L | o s

2. The concerned hydro project set up on river Ganga and its tributaries

will ensure maintaining and complying with the prescribed minimum 15

% of flow of water in the river Ganga and its tributaries.

E-Flow of Hydro projects (> 25 MW) situated in the river/tributary
other than Ganga river basin in the District Chamoli (November
2023)

{7‘ ( Compliance of e-flow |
Name of \ S Austage notification or
8 Hydro city Season E-flow Average E-Flow | E-
N Power andated| River
- (MW) y Released Flow
Project (cumecs) Discharge (Cumecs)| releas
(Cumecs) ot
. | Vishnupray | 0
| 1| “agHEP \ 400 | Dry ‘3.48 15.99 349 21.81%

E-flow of Small Hydro projects (<25 MW) situated in the
river/tributary Ganga in District Chamoli (November 2023)

B Name:of Compliance of e-flow notification
SN | Hydro Power | CaPacity | Averagelean  E-Flow % of
Froect | 40" | segson fow | Relemsed | Eiow
10 | Rajwakti T 36 | 871 | 206 23.65% |
11 Vanala 15 7.41 | 1.82 24.56%
12 Debal 5 2.50 1.48 59.20%
16 | Birahiganga 7.2 2.70 2.68 99.26%
| 18 | Urgam SHP 3 2.29 2.29 100.00%
The detailed Compliance Report by District /ngga—k-Pi'ote‘_‘ctjpn
Committee, Chamoli, Uttarakhand, along with F}ni}e &s. /s é{mé}zé@

/7

@1/
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hereto and marked as ANNEXURE-1.

4.In view of the facts and circumstances as explained hereinabove
sincere efforts are taken by the District Ganga Protection Committee,
District Chamoli, in compliance of the directions passed by this Hon'ble
Tribunal, the same may kindly be accepted by this Hon’ble Tribunal
and the deponent hereby undertakes to comply with every direction

passed by this Hon'ble Tribunal.

DEPONENT
VERIFICATION

I, the deponent above named do hereby verify and say that the
contents of my above Status report by way of affidavit are true and
correct to my knowledge based on record, no part of it is false and
nothing material has been concealed there from.

The legal submissions are further true as per legal advice
received and believed to be true and correct

Verified by me at Chamoli, Uttarakhand on this_OE: day of
February, 2023. /\

ONENT
Filed by:

[KAUSHAL GAUTAM]
Additional Advocate General for the State of Uttarakhand /

Respondent
A-25, Second Floor,

T80 i amsmm.Jr\\ p\&m&hm\um « Defence Colony, New Deli-110024
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1)

Office Of Project M]aglager,

‘l\v\n@(u“fﬁ -

Construction & Maintenance Unit (Ganga)

Uttarakhand Peyjal Nigam
Gopeshwar-246401

Tel 01372 252110 Fax 252110 Email : <pmganga.gc@gmail.com>

| =@ |93 S / W T /15 feo 3O /12/2023

| J9or 1 AREE

ESCEE

S

Jar ¥,

fawg—

HRIEY,

TR gATfENY,
EERICECER IR
MYTR—THATA /

HrAf—=HIel |

w10 ERT Wit 718 fReell g1 Nongovsio E&T 200 of 2014 MC Mehta Vs
Union of India ¥ R M el @ srqure & W= 7|

JURTeT IELRED Roremfireme, ELI]
1118 / SFDHIF—TA0HI0HI0—1 / 2022—2023 fSAT® MU 13.122023 T4 3JUd HAAT 9D
3066 /29—3(3) fair MUTR 18.12.2023 B Ul H 39 AT | Ffa fagell = amen

@

FO 9D

AR B -
H0H fag R
1 Per Day Generation of sewage in each Name of town Per day sewage

city/townwith the district

Quantity of sewage treated per day,

city /townwise

Generation
Badrinath 24 MLD
Joshimath 1.18 MLD
Chamoli- Gopeshwar 1.47 MLD
Nandprayag 0.11 MLD
Karanprayag 0.82 MLD
Name of town Per day treated sewage
(Utilization Capacity)
Badrinath 0.255 MLD
Joshimath . 2.148MLD
X
Chamoli- Gopeshwar ':"“i _‘i o, (58 MLD™
- . 3 - - ‘s,'x.
Nandprayag |, f \.// &\ 0 A}}»MD A
L%

Karanpram ,_.«I._,m.._%‘ PATMID Ry L

f o g 5 H at }‘ }:
l gL/ ‘ o ooty b8
\ /Q \ Reo gt ‘j' N%) é.'r
\/ ‘ O \ ¢ .5"{' {;’.
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\\i\ )‘O" —’f?.\;k‘ (¢
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o U E:ﬁ.'ff/




30599

The number of sewage treatment plant
existing and there capacity utilization

Under Sanctioned Namami Gange Programme 28

Nos Drains, and Construction of 16

No. of STPs

and mode of disposal in each | commissioned in Chamoli. However out of 16
city/town STPs, 12 No STPs Handed over to UJS.
C itv & Di Lof STP v helis-:
STPs Capcity in | Utilization
mld Capacity
Badrinath
Suspension Bridge 1.00 mld 0.2 mld
Bamni Gaon 0.26 mld 0.05mld
Near Temple 0.01 mld 0.005 mld
Joshimath
Marwari 2.70 mld 1.938 mld
Pokhari 1.08 mld 0.21 mld
Chamoli- Gopeshwar
Chamoli near Mahindra 0.76 mld 0.3 mld
showroom
Near old Suspension
Bridge. Chan’?oli 0.05 mid 0.03 mid
X_';ee';:”sg: d?°'°"y 1.19 mld 0.2 mid
Gopeshwar Near Pandit
5 eg P D ek 1.12 mld 0.3 mld
Near Pokhari Band 1.25 mid 1.25 mld
Nandprayag
Sangam Road 0.05 mid 1.25mld
Forest Office 0.1 mld 0.011 mld
Karanprayag
Police Chowki 0.05 mld 0.05 mld
Purana Pull 0.1 mld 0.05 mld
Ward number 1 &3 0.1 mld 0.02 mld
Subhash Nagar 0.05 mld 0.04 mld
Naya Pull 0.05 mld 0.01 mid
In Chamoli STPs are constructed for Treatment
Nala Tapping, which were directly flowing on
river. In view of this after treatment of sewage,
the less quantity of sludge has been received at
STPs, which is utilized as fertilizer for gardening
of STPs plants and after treated effluent
released into river.
Quantity of discharged treated | In Chamoli the detail of treated discharge by out

sewage from each ST, particularly for
fecal coliform.

of 04 STPs is given below :-

Capeity
in mld

STPs

Treated
Capacity in
mld

Badrinath

Suspensidﬁﬁridge

l.DIQ'IEnlrdm

02mld

P e S
" L .26,
Bamni Gaon .-~ J% =~

= 0.05mld
b

S el W
o g7 b e
Near Temple s : \,{,\ )

-nazoiﬁﬂd}““
o

0,005 mld

oY

Va\ l71 i

h

Joshimath 7 < 7 é{g

s
CA70mld:

11.938;mId

e

Marwari f; ‘/!.-.1 a [
=

Pokhari A
1

< 1.08mld |

Reg N©
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Chamoli- Gopeshwar

Chamoli near Mahindra
showroom

Near old Suspension
Bridge, Chamoli
Vivekanand Colony (Leesa
Bend)

Gopeshwar Near Pandit
Deen Dayal park

0.76 mld 0.3 mld

0.05 mld 0.03 mid

1.19 mld 0.2 mld

1.12 mid 0.3 mld

Near Pokhari Band 1.25mld 1.25 mid
Nandprayag

Sangam Road 0.05mld 1.25 mld
Forest Office 0.1 mld 0.011 mld
Karanprayag

Police Chowki 0.05 mld 0.05 mld
Purana Pull 0.1 mld 0.05 mld
Ward number 1 &3 0.1 mld 0.02 mld
Subhash Nagar 0.05 mld 0.04 mld
Naya Pull 0.05 mld 0.01 mid

Time bound plan to meet the gap, if | Fecal Sludge Treatment Plant to be Proposed in

any, in any,

treatment of sewage.

Water quality in river and its | Information not related to this unit.
tributaries in abuttting

districts/towns in term of fecal

coliform

(MPN/100 ml)

I
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UTTARAKHAND POLLUTION CONTROL BOARD s, W@Wﬁm T . 19
GauradeviParayavaran Bhawan rm...-m.- TRAaiaemE
46-B, SIDCUL, IT Park, Sahashtradhara Road /‘-\\_/'\-.-'
DEHRADUN (Uttarakhand) AV by 4641, e ARD, %, FEGHRNE,
17 4 QTG (FRREe)
UKPCB
CENTRAL LABORATORY

Analysis Report of Sewage Treatment Plants (STP’s) for the Month of January 2023

Sampling Point

S.No. | Name of the Sewage Treatment Inlet of STP Outlet of STP
Plant (With Capacity )

pH BOD TSS pH BOD TSS Fecal Coliform

| 1.080 MLD STP at Pokhri,
1 Joshimath. 6.84 110 102 7.26 T2 08 94
(Operated by: Uttarakhand Jal
Sansthan)

0.760 MLD STP Near Alaknanda
2 Ghat, Chamoli. (Operated by: 6.57 160 152 7.22 8.8 09 79
Uttarakhand Jal Sansthan)

0.050 MLD STP Near old
3 Suspension Bridge ,Chamoli. 6.78 150 140 7.06 9.2 09 70
(Operated by: Uttarakhand Jal
Sansthan)
1.190 MLD STP at Vivekanand
4 Colony, Gopeshwar. 6.83 145 138 7.01 8.0 10 94
(Operated by: Uttarakhand Jal
Sansthan)
1.120 MLD STP at Baitarni,
5 Gopeshwar. 6.81 125 117 7.32 8.4 09 63
(Operated by: Uttarakhand Jal
Sansthan)
1.25 MLD STP at Pokhri Band,
6 Gopeshwar. 6.51 120 114 7.24 7.6 08 84
(Operated by: Uttarakhand Jal
Sansthan)
0.050 MLD STP at Sangam Road,
7 Nandprayag. 6.91 120 115 7.14 9.2 10 110
(Operated by: Uttarakhand Jal
Sansthan) .S )
0.100 MLD STP at Forest Office, STP found non-operational at the time of
8 Nandprayag 6.41 125 118 inspection. Untreated effluent was discharged
(Operated by: Uttarakhand Jal into Nandakini River. (Date of Inspection: 07-01-
| Sansthan) | 2023).
0.050 MLD STP Near Police
9 Chowki, Karanprayag. 6.67 120 112 7.16 8.0 08 94
(Operated by: Uttarakhand Jal
Sansthan)

0.100 MLD STP Near Purana Pull,
10 Karanprayag. 6.85 155 148 7.10 9.2 09 70
(Operated by: Uttarakhand Peyjal
Nigam)

0.100 MLD STP at Ward no. 1&3,
11 Karanprayag. 6.53 140 136 7.06 8.8 09 110

(Operated by: Uttarakhand Peyjal
Nigam)

0.050 MLD STP at Subhash Nagar,
| 12 Karanprayag. 6.64 125 120 7.05 7.2 07 | 94
i (Operated by: Uttarakhand Jal N ) |

|

f Sansthan)

[ 0.050 MLD STP Near Naya Pull, ‘ "
13 Karanprayag. STP found non-operational at the tu‘rﬂ@psp ion. (Date of Inspection: 07-01-
(Operated by: Uttarakhand Peyjal | 2023). Wb\
Nigam) 9 Vo
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ECON LABORATORY & CONSULTANCY

(ISO: 9001, 1SO: 14001, 1SO: 45001, NABL Accredited and MoEF & CC Recognizedf
Vill.: Khabarwala, P.O.: Jaintanwala, Near Garhi Cantt., Deliradun - 248003, Uttarakhand

TEST REPORT
Name & Address of Client: ULR No: TC55072300000854 1 F
Office of Executive Enginecr, Reporting Date: 08/01/2024
Uttarakhand Jal Sansthan, Date of Sampling 01/01/2024
Gopeshwar Chamoli UK. Receipt Date: 01/01/2024 i
Period of Testing: 02/01/2024-08/01/2024
Sample Collected By: By Client
b Sampling Type: Grab
‘Sample Description: STP Outlet (0.10 MLD) Preservation : Refrigerated B
Sampling Location: Nandprayag Near Forest Format No: 7.8-F-01
g Nala ;
S(lmpling Protocol: LAB/STP/WATER Party Reference No: 764/STP/05 Dated: 26/06/2023
bdmplc Quantity: 2 Ltr. Parameter Required: As per work order
TEST RESULTS
S. No. Parameters Results EPA Act.1986 Units Protocol Used
1. Appearance Clear - A IS 3025 (Part-4) 2021
Colorless
o) 1 eig W i - IS 3025 (Part-5) 2018
3. | pH 6.56 6.5-9.0 ~ APHA 23" Edi.2017-4500
: H+B,Electrometric Method
4. | cop 32.0 50 mg/I APHA 23"Edi.2017.5220B,
Open Reflux Method
5. | BOD (3 Daysat 27°C) 9.7 10 mg/l 1S-3025 (P-44)1993,RA2019
0. Total Suspended Solid bt 10 ' mg/l APHA 23"Edi.2017 -2540
; B,Gravimetric Method
7. Oil and Grease <5.0 Limit Not Specified mg/I APHA 23"Edi.2017 -5520C B
' Partition Gravimetric Method
3. Total Coliform 176 Limit Not Specified | MPN/100m] | 1S:1622:1981 RA:2019
g liecal Coliform 64 <230 MPN/100ml - | 1S:1622: 1981 RA: 2019
#**End of Report***
I g
NOTIE: 1. The results listed refer only to the tested sample & apphcable parameters ; L

2. Total liabilities of our lab will be restricted to the invoice amount only
3. The sample will be destroyed after retention time unless otherwise specified n
4.This report is not to be reproduced wholly or in part and cannot be used as evﬁt

1@1\%&0&1 of law wiflm"('l

4
grmlssmn

. U
WWW. econlaboratory.com, uk@econlaboratery.com, econla&k

CONTACT NO: +91- 8534957815, 8126534344, Opu

yaho/\{_. ‘fgojg
TTA?‘ r'

by W, l\-—,......n-#
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é?ggiL ENVIRO Laboratorles

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM

BTH K-M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD - 20]003(UP]

MOBILE : +91-9810317145, +91-8826028116
E-mall : globol_enviro@rediftmoll.com, globalenvirolcb@gmall.com

JOM HANDS TO SAVE ENVIRONMENT TC-7186
TEST REPORT
ISSUED TO ¢ | M/S OFFICE OF PROJECT MANAGER (MECH).
CONSTRUCTION & MAINTENANCE UNIT (GANGA),
UTTRAKHAND PEYJAL NIGAM JAGJEETPUR HARIDWAR
Sample Identification No. WW-240121/007
Test Report No. ' | GEL-2401/10178
ULR Number + | TC-718623000018934F
Date of Issue of the Report ] 26.01.2024
Sampling Method ] I1s:17614:2020
Testing Location PERMANENT FACILITY
Type of Sample ' | SEWAGE WATER
Sample collected by ¢ | GEL STAFF
Sompling Location 2.70 MLD STP, MARWARI, JOSHIMATH (INLET WATER)
Sample Quantity 20LTR+ 1.0 LTR + 500 ML
Sample Description LIQUID
Date of Sample Receipt 21.01.2024
Sample Condition SEALED
Analysis Duration 21.01.2024 To 26.01.2024
ANALYSIS RESULY
S. NO. | PARAMETER RESULTS UNIT TEST METHOD
. [pH R TV A Im— 15:3025 [port-11): 2022
Chemicol Oxygen Demand 245 mall 15:3025(pan-58):2023
3, ?;?;?f?;?gmjn Lemand 63 mg/L 1S:3025 (part-44): 2023
& Total Suspended Solids 178 mg/L IS:3025(pant-17): 2022
5. Ammonical Nitrogen 19.4 mg/L IS 3025 (Part 34) : 1988 [RA 2019)
6. Total Nitrogen 15.4 mg/L IS 3025 (Part 34) : 1988 (RA 2019)
7s Tolal Phosphorus 9.4 mg/L APHA 4500 P 23rd Edition

MoOEFCC Notification, Dated-13.10.2017

-

(Checked By)

SUJATA KAUSHIK (Sr. Chemnist)
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GLOBAL ENVIRO Laboratories

IPLOT NO. 4, KHASRA NO. 45, OPPOSME SHREE MANAN DHAM TEMPLE,
\BTH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.F]

i MOBILE : 4+91-9810317145, +91-8826028116
{E-moll ; global_enviro@rediftmall.com, globalenvirolab@gmail.com

JOIM HANDS TD SAVE ENVIROMMENT TC'?}Bé t 1

Test Report No: GEL-2401/10178

ULR Number; TC-718623000018936F -
S. NO. | PARAMETER RESULTS UNIT TEST METHOD
8. Faecal Coliform 1.4x104 MPN/100ML APHA 23®C EDITION (9221E)

MoEFCC Notification, Doted-13.10.2017

(Checked By) /\’OM;) g ,

B3 W
TANU CHAUDHARY (Anolyl‘l) o §g”‘? #
i el
Nots: 1mmmmmbmm&mwwpmm
2. The samples will be destroyed after 18 days of sampling. [+ "},
3 Thlaropoﬂumﬂbouudnmmhhmﬂdhuﬂnﬂuwmpmaummmmmwp«mm
4, Subject to Ghaziabad Jurisdiction only.

-



égg%iL ENVIRO Laboratories

'PLOT- NO. 4, KHASRA NO. 45, OPPOSME SHREE MANAN DHAM JEMPLE,
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD -201003 (U.P)
MOBILE : +91-9810317145, +91-8826028116 ’

E-mall : globol_enviro@redittmail.com, globalenvirolob@gmail.com

JOM HAMDS TD SAVE ENVIRONMENT TC‘?‘Bé
TEST REPORT .
ISSUED TO : | M/S OFFICE OF PROJECT MANAGER (MECH).
CONSTRUCTION & MAINTENANCE UNIT (GANGA),
UTTRAKHAND PEYJAL NIGAM JAGJEETPUR, HARIDWAR
Sample Identification No. WW-240121 /008
Test Report No. ¢ | GEL-2401/10179
ULR Number TC-718623000018937F
Date of Issue of the Report P | 26.01.2024
Sampling Method Lo 15:17614:2021
Testing Location ¢ | PERMANENT FACILITY
Type of Sample ‘| SEWNAGE WATER,
Sample collected by ! | GEL STAFF
Sampling Location * | 2.70 MLD STP, MARWARI, JOSHIMATH (OUTLET WATER)
Sample Quantity 2.0LTR + 1.0 LTR + 500 ML
Sample Description LUQuUID
Daote of Sample Receipt ¢ | 21.01.2024
Sample Condition SEALED
Analysis Duration ] 21.01.2024 To 246.01.2024
ANALYSIS RESULT
5. NO. | PARAMETER RESULTS UNIT LIMIT TEST METHOD
1. pH 7.53 . - 6.5-9.0 15:3025(part-11): 2022
2. Chemical Oxygen Demand 28 mg/L Not Specified 15:3025(part-58):2023
3. ?;?‘;“733‘;?’3%";25}? i+ | PR mg/ | 20 15:3025(part-44): 2023
4. Total Suspended Solids ' 8 mg/L 50 1S:3025(port-17): 2022
5. Ammonical Nitrogen 4.2 mg/L 50 IS 3025 (Part 34) : 1988 (RA 2019)
é. Total Nitrogen 6.5 mg/L 100 IS 3025 (Part 34) : 1988 [RA 2019)
7 Total Phosphonus 1.7 , «mg/L - Not-Specified APHA 4500 P 23rd Edition

MoEFCC Notification, Dated-13.10.2017

BN
(Checked By)
SUJATA KAUSHIK (Sr. Chemist)

EI"
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& O % GLOBAL ENVIRO L aboratories
PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD -201003 (U.P)
MOBILE : +91-9810317145, +91-8826028116
E-mall : global_enviro@redifimail.com, globalenvirolob@gmall.com

JOR HANDS TD BAVE ENVIRONMENT

Test Report No: GEL-2401/10179

ULR Numben TC-718423000018%937F
S.NO. | PARAMETER RESULTS UNIT LIMIT TEST METHOD
8. Faecal Coliform 79 MPN/100ML <1000 APHA {2;32;" ] g:morq

MOEFCC Nolification, Dated-13.10.2017

(Checked By) /(O)Jp

TANU CHAUDHARY (Analyst).

Note: 1. WMWWWEWWlmwMMm

2 The samples will be destroyed after 15 days of sampiing.
3. This report cannol be used as evidence In hooomdllwmawhuuedmpmauhanymmmulpﬂorpsmlmn

4. Subject o Ghaziabad Jurisdiction only.




Devansh Tes!if§ @@@&arch Laboralory Pul. L1d.

Test Report

94, Shiv Ganga Industrial Estate, Lakeshwari, Bhagwanpur, Roorkee - 247661(UK)
. Contact No. : 01332-235415, 7060134448,E-mail : dtripvtitd@gmail.com Website : www.dtrlab.org
DRUG LICENSE No

TC-6467
1IUAICTL 2010

Date of Sampling

Sampling Location :

Sip 4 Near Nayapul Karanprayag

. 15/01/2024

Sampling Procedure :

Date of Test Performance Initiated :

16/01/2024

Sample : STP OUTLET WATER ULR No. . TC646724600000206F
Report No. . DTRLES-160124007
Customer Name : OFFICE OF PROJECT MANAGER(Mech),Haridwar Your Rof. © 15/01/2024
Customer " Construction & Maintenance Unit(Ganga),
Address Uttarakhand Peyjal Nigam,Jagjeetpur,Kankhal(Hrd) ~ Sample Qty. Dol
Haridwar Date of Receipt  : 16/01/2024

DTRL-SOP-QCC-160

RESULTS OF ANALYSIS
One STP QUTLET WATER sample was collected by us on 15-01-2024.

Test Method

Description

S.No.| Test Paramcters Results

(I) Chemical Testing (i) - Pollution and Environment

1 pH 688 IS 3025(P-11)2022

2 Total suspended Solids 9.0 mgiL 1S:3025(P-17)2022 ]
3 Chemical Oxygen Demand T 472mgll APHA 5220 B 24th Edn.

4 Biochemical Oxygen Demand 9.0 mg/L 1S:3025(P-44)2023

5 | Ammonical Nitrogen (as NH3-N) 3.3 mglL IS 3025(P-34)1988 o
6 Total Nitrogen (as N) 4.7 mg/L APHA 4500 Norg B 24th Edn e
7 Tolal Phosphale (as PO4) 0.8 mg/L 1S:3025(P-31)2022

(Il)Biological Testing (i) Waler

8 Fecal Colifroms 40 MPN/100ml 1§:1622 _J
Date of Completion : 22/01/2024
Note: Party has asked for the above test only. B
22/01/2024 é) e
DATE OF ISSUE REVEWEDBY AUTHORTSED SIGNATORY
NOTE: Page:10l1 A Lo
1-Sample(s) not drawn by us unless olhenwise stated b '
2-Total liability of our analytical division is limited to the invoiced amount . Authorised Sinnatary
3-Sampie will be destroyed after one month from the date of issue of test certificate unless otherwise spcdifien ,.‘ ) fo ating and
4-Test certificate in full or parts shall not be used for promotional or publicity purposes. - & 1 1.
5-Result given in report are related to sampie lested only e J;‘ »1
; N
i/
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n ot 3
P v dd i i
n ‘ ¢ 3 1
e \Reo ™ [ &
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1. Sewage

f) Details of Hotels,
Dharamshala and Ashram
operating without
proper consent and
discharging untreated effluent
and the

' action taken against them.

30609

o compliance report as por the order dated 241123 27

In the district Chamoll, there No case of
are a total of 53 reglstered violation
hotels none | reporied
of the hotels, dharmshalas and |

ashrams are discharging

untreated .

effluent into the river. !

IV, Industrial Effluent discharge

_Name Complled

‘{ ~ Remark

"Number of industrial unit | Complied

\ discharging
their effluent
treated/untreated in
river Ganga and its
tributaries and
" details of defaulting
|industrial units.
Total daily generation of | There

[ Total Industrics are 1]
[ There is No Industrial
Effluent discharging Uit

is no industrial

such Effuent,

industrial waste within
_the districl.

“The manner of treatment | There

is no industrial

! of the Effluent.
| industrial waste 50
generated | | 9 I
"The per day generation of Industrial solld waste Total Industries are 40
| industrial (Hazardous) 2959
solid waste and manner of | MT/Annum disposed
1 its through
' treatment and disposal in TSDF /Authorized
the recyclers.
Distriet. )

V1, Blo medical Waste:

“Name A N = Complied S 7[' Remark
The per day total Total HCF-192 and total | -
generation of bio

bio medical waste in the | medical waste generation

district,
ﬁﬁe manner of its .
. treatment and

' disposal. kg/day

Deep Burial = 119.4

-t -

_ﬂﬁﬁ?,}ﬁﬂf@‘i_. : St
| CBWTF - 29.98 kg/day | CBWTF- M/s MpCC
Mandawar Foorkes |

; Uttarakhand.

L Flant capacity is -200 kg Hi

29+ | 1%
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® 62 m Regional Office 36
IFE i Uttarakhand Pollution Control Board
By E-1135, Nehru Colony, Dehra Dun

Lifestyle For ‘ E-mail : roueppcb@gmail.com,
Environment  oue cawes et o e Phone No.-0135-3593200

yAe HO—JHURIE! / JRIATST /POt F) |01/ 2023-24 /U0y — () fee:  (alie|\e s
a7 § QQM/LBC L’

RienPrer qeiea
g |

favg— w0 wsh BRa witiever, 78 ewii # @i G0STR0Te Original Application No. 200/2014 (§42Z
M.C. Mehta Vs Union of India & Ors. ¥ TIRe 3w feei® 24.11.2023 & Iqarer & |ael # |

HEIed,

FoT SWEd favas w0 U gRa wiftewe, |8 fReel # aifsrd §losmZoTa  Original
Application No. 200/2014 M.C. Mehta Vs Union of India & Ors. # IRd ey fedid 24112023 &
ST @ waw § Ryenm 7T gRen @Ay grn Ao i @Ra fEreRer (NGT) @ |HeT Status Report
IR R o 3 36 PR ) Wl I FAR FR A9S el vd A Sravad Bl &g

TER U 2 |

E ¢ eabiwal
ol Ly
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\\%\ /q 4 Y
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B e fvgan A Eer g 21
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S.No.

Sewage

Proceding

1

» The number of sewage treatment plant
existing and their capacity and
capacity utilization and mode of
disposal in each city/town

» Detais of Hotels,Dharamshala and
ashram operating without proper
consent and discharging untreated

STP’s analysis report attached

Total no of regsitred Hotels-
having valid CCA- 53

River Quality analysis report

effluent and action taken against them attached
» Water quality in river and its tributaries
in abutting districts/towns in terms of
fecal coliform (MPN/100 ml)
S.No. | Construction andDemolition waste | Proceding
a. Total per day generation of C & D waste with | No information available
in the District
b. The detail of plant established for the No information available, No Plant
treatment of C & D waste including the Established by Local Body
existing capacity and capacity utilization.
S.No. | Industrial Effluent Discharge Proceding
a. Number of Industrial unit discharging their Total No of Industries - 79
effluent treated/untreated in river Ganga and
its tributaries and details of defaulting
industrial units
b. Total Daily Generation of such Industrial Industrial Effuluent generated — NIL
waste within the District. Total registred Industries- 79
£, The manner of treatment of the industrial Industries having own ETP's
waste so generated
d. The discharge effluent analysis from the Zero discharge
CETP and ETP treating the industrial waste
from each outlet.
e. The Per day generation of industrial 2.959 MT/Annum disposed through
Hazardous waste and manner of its treatment | TSDF/Authorised recyclers
and disposal in the District.
S.No. | Bio Medical Waste pomcimens Proceding
- A\T A f\’
a. The per day total generation ical Clihta‘t HCF — 192 and Total bio medical
waste in the District. stg‘generatlon - 94.89 Kg/day
Li_.\_._. S .
b. The manner of its treatmeﬁt anﬂ o‘lspOSa “:_...-,h\ GBWTR- 2.10 '
. dae rlal 92 79

No UOT
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= | . ’
*.} LiFE C@

Har ¥,

TR aTeERy,
AT 9 WHTT, MeER /
e HAW®,

forem T wRer wif—gHe |

ety FANEAWTE I(hj
Jangve ygeor fRuEe 9
3115, T8G Bfed, IENgA—248001
eI H.-0135-3593200..

fe1iam: Lolis \t} N

fawa— w10 THosNodlo, 7§ Reeh ¥ AR 7o amde wwar 200 /2014 (C.W.P. No.-3772/1985)
(I.A. No.- 340/2022) THO¥I0 A& T ART ¥& ¥ GIRa AW 3715 24.11.2023 ¥ whereraes

eIy,
HUU SWHE fATuF o9 o um umie W 3064 /20-3()feAiE wwaR, fEAE 18
feermar /2023 @ T3S 3068 / 29-3(3)3AT, MUTAR, 18 fEF=R /2023 @1 W TEw HwaT AE | A
T3 "0 TH0SH0EN0, ¥ fawh § DT Ao EET WA 200,/2014 (C.W.P. No-377211985) (LA. No.-340/2022)
THowlo WEl 9 WRG We W UG ae¥ fIAG 24112023 § ufivmy wn dUR HNd g€
uferera—u= arege, forem T <veror WAy / Rrafer #eeg @1 ik 4 w0 woshodio 72 et A
e 5l OF & gy § 8|

U9 TOR B
H0 gA0SH0g0 7 el o aifae R o @ Wy 3§

A0 TH0GHI0 §RT WIRA 3<w & X1 01 & fa=g IV Industrial Efflpuent Discharge (6@

gV wfoeraw—u=a arae, fren T wver Ry / RrarfRerd weieg @ AR |

fig a 9 e)

%7 01 @ fag VI Bio Medical Waste (‘ﬂaﬁ@aab q W AU A i R B HEY A
Saa wRY § e At e @
&1 01 fa=g 1V Industrial Effluent Discharge:-

a) Number of Industrial unit discharging their effluent NIL. |
treated/untreated in river Ganga and its tributaries and details |
~ of defaulting industrial units- o
b) Total daily generation of such Industrial waste within the There is no industrial
| District- effluent.
| c) - The manner of treatment of the and disposal industrial waste There is no industrial
| so generation- | effluent.
L d) | The discharge effluent analysis from the CETP and ETP | NIL.
iy I treating the industrial waste from each outlet.
| e) L The per day generation of industrial solid waste and manner of Industrial solid
: its treatment and disposal in the District- waste(Hazardous) 2.959
| MT/Annum disposed |
" through TSDF/Authorised i
‘ recyclers. B

f}?r 01 ﬁ?ﬁ VI Bio Medical Waste:-

a)

‘Total HCF-192 and Total bio

o

' The per day total generation of bio medical waste in the |
| District- medical waste generation-94.89 '
| | kg/day }
i The manner of its treatment and disposal- CBWTF-29.98 kg/day

Deep Burial-119.4 kp/day |
W$Wﬁmmmmmmwm%§
wmey ufvd & | :

38
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ﬁ Compliance report as per the order dated 24.11.23

CHAMOLI, UTTARAKHAND
I. Sewage

f) Details of Hotels, H'_rﬂ—rhe district Chamoli, there Np case of
Dharamshala and Ashram are a total of 53 registered violation
operating without hotels none reported
| proper consent and of the hotels, Qharms}_]alas and
| ’ discharging untreated effluent ashrams are discharging
I and the untreated
jacgion taken against them. effluent into the river. I
IV. Industrial Effluent discharge
| Name Complied Remark
' Number of industrial unit | Complied Total Industries are 30
| discharging There is No Industrial

their effluent

treated /untreated in
river Ganga and its
tributaries and
details of defaulting
industrial units.

Effluent discharging unit

Total daily generation of
such

industrial waste within
the district.

There is no industrial
Effluent.

|
|

|
|
]

The manner of treatment
' of the
| industrial waste so
. generated

There is no industrial
Effluent.

| The per day generation of
| industrial
| solid waste and manner of

Industrial solid waste
(Hazardous) 2.959
MT/Annum disposed

! Total Industries are 30

|its through

' treatment and disposal in | TSDF/Authorized

| the recyclers.

| District. | i
V1, Bio medical Waste:
Name Complieg - | Remark B |
The per day total Total HCF-192 and total | - i

| generation of bio |

bio medical waste in the
district,

medical waste generation

94.89 kg/day

. The manner of its
| treatment and
| disposal.

CBWTF - 29.98 kg/day
Deep Burial - 119.4
kg/day

CBWTF- M/s MPCC
Mandawar Roorkee ,
Uttarakhand.

Plant capacity is -200 Kg/Hr

|
]

39
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